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IqASY B 3T IAHT Raag ARRAT g fAreror o ST ahar 2 |

TH ATAGAAT 6 ST A ATAT qH 6 L@ T T A TAT TTHRT 6 3T wAAd |

T
ST ST & AT ool § NH 151K % f.#1. 93.35 & f&.#1.119.5 F forg sroie &t S areft d<==r
TR sreram we=AT A Gff «r witm e
TS T ATH: [T IEEEIEICHS IR
EQTE] A& §&TqT YA FTIFR || A FTIRQ || T F7 ST IR ER T
bl (o gTs) (FFEI)
1 2 3 4 5 6

SINEEIE IEHCICIES

i 7 7T FT |
1 100 Frsf T 0.1045 (ZFT7) 0.1045
12 105 st o= || 0.1243 GFor )| 0.1243|
3 106 [t i || 0.0973 GFow)| 0.0973|
4 11 [t = || 0.0428 GFor )| 0.0428)
5 12 Frsf T 0.0858 (377 ) 0.0858
6 |26 |[Fsft [miF= || 0.0299 GFow)| 0.0299)
7 |26 |[Frearrt [ | 0.0266 (FF=R))| 0.0266|
8 387 [t = || 0.0969 EF=r )| 0.0969)|
9 390 Forsft T 0.0038 (ZFT7) 0.0038
o [413 st == || 0.0014 GF=r )| 0.0014|
11 414 [t [fF=r || 0.0096 GF=w))| 0.0096|
2 |415 [t = || 0.0196 GF=r )| 0.0196|
13 417 Forsfi e 0.011 &%) 0.011
4 |44 st o= || 0.0271 GFor )| 0.0271|
15 442 [t [fF=r || 0.0595 EFow)| 0.0595|
16 444 IGEll O ET N 0.013 (37 0.013
17 445 Forsfi T 0.1088 (377 0.1088
8 |447 [t o= || 0.076 GF=w )| 0.076|
19 451 it T 0.0138 (FFor7) 0.0138
20 467 IGELl O ET kY 0.0464 (27 ) 0.0464
21 48 IGELl LU IET Y 0.0095 (a7 ) 0.0095
22 |49 |[Fsft [mfF= || 0.091 GFow)| 0.091
23 50 it T 0.039 (o) 0.039
24 51 Forsfi e 0.1178 (ZFo ) 0.1178
25 9 Forsft T 0.0027 (375 0.0027
26 93 Forsft T 0.1883 (3707 0.1883
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27 94 EFor) 0.1186
28 |96 EFor ) 0.0453
29 97 EFor ) 0.1544
30 98 EFor) 0.1472
31 Gaonthan (BFTT) 0.0785
T T AT Toge ae

32 280 o 0.1965
33 281 EFor 0.1596
34 283 EFor 0.0001

35 |l284 (o 0.2746|
36 285 o 0.0648
37 |j3o7 (o 0.3827|
38 |j308 (FFm 0.1923|
39 |j310 (o 0.0348)
40 311 (FFAT 0.1548
141 1320 (o 0.2519)
42 |[321 (FFm 0.1565|
43 322 (o 0.1687|
44 323 o 0.1174
45 ||328 (FFm 0.2324|
46 |330 (FFm 0.2285|
47 |33 o 0.1753)|
48 333 o 0.0031

49 ||334 (FFm 0.0037|
50 392 (FFm 0.0021
51 587 o 1.3964
52 614 (FFAT 0.001

53 |15 (o 0.0513|
54 658 o 0.0185
55 661 o 0.1105
56 663 (BT 0.0112
57 |less | (o 0.2859
58 668 (FFAT 0.2387
59 668 o 0.1873
60 670 EFor 0.4446
61 700 o 1.0408
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62 Banjar AT SRk 0.0009 (ZFT ) 0.0009
63 |[Banjar Ty [EEES 0.6632 (3577 ) 0.6632
64 Banjar AT SRS 0.9235 (37017 ) 0.9235
65 Banjar GECARA] EERS 0.3148 (F%#27) 0.3148
66 Banjar AT S 0.4091 (FFT ) 0.4091
67  |[Rasta [T it 0.1736 (ZF7) 0.1736
ATiE T AT FIar

68 108 AT e 0.259 (ZFTT 0.259
AT 6T ATH: AT ST

bo 1o |Fft [Tt 0.2129 (FFT 0.2129)
70 108 qLARTT ULACES 1.2682 (FFAT 1.2682
171 111 |[Fsft ([refree 0.2396 (FF=IT 0.2396|
72 |42 |Fsft ([refrree 0.0715 (FFoI 0.0715|
73 |l269 IEEx ([refrFee 0.0797 (3F=T 0.0797|
74 270 IGELl LU IET Y 0.0785 (FFa< 0.0785
75 |27 |[Fsft ([refree 0.1021 (FFoI 0.1021|
76 |l274 |Fsft ([refrree 0.115 (FFo 0.115|
77 ers [t [EEES 0.467 (ZFoTT 0.467|
78 292 IGELl LU IET Y 0.0795 (FFa< 0.0795
79 |93 st ([oefrere 0.1642 (FF=IT 0.1642)]
B0 300 [t [ 0.1372 (FFo 0.1372]
81 1301 |[Fsfr ([refreFee 0.1237 (3FmT 0.1237|
82 303 Forsfi e 0.0314 (ZFor 0.0314
83 |[304 st ([oefrere 0.1568 (FF=T 0.1568)
84 305 [t [ 0.0517 (FF=I 0.0517|
85 306 BEl LOIETS R 0.1476 (FFa< 0.1476
86 307 Forsfi e 0.3457 (ZF0TT 0.3457
87 |309 IFrsfr ([refree 0.4655 (FFoTT 0.4655|
88 310 Forsfi e 0.0678 (ZFor® 0.0678
89 311 Forsfi e 0.0637 (ZFoTe 0.0637
90 312 Forsfi e 0.0685 (ZFrTT 0.0685
o1 313 IFrsfr ([refree 0.0346 (FFoIT 0.0346
92 314 Forsfi e 0.0122 (ZFor 0.0122
93 317 Forsfi e 0.0327 (ZFore 0.0327
94 318 Forsft T 0.1858 (FFo 0.1858
95 319 BEl LUIETS RS 0.2015 (&A% 0.2015
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96 320 o 0.2325
o7 |[321 (R 0.1536
98 324 o 0.2064
99 325 o 0.2744
100  |328 o 0.5124
101 |[[332 (Fm 0.313
102|333 o 0.0532
103 |34 o 0.1783
104 |35 o 0.0748
105 [396 o 0.1128)
106 424 (BFAT 0.3536
107 |44 (o 1.366|
los |6 (FFm 0.5015|
i 7 7T WeT G |
109  |l107 o 0.0315
110 |l108 (o 0.0685|
111 |l110 (FFm 0.0971|
112 |14 o 0.0478)
113 15 (FFAT 0.0994
114 |l17 (FFm 0.0183)|
115 |18 (FFm 0.0348)|
116 |19 (o 0.0668)|
117 2 (FFAT 0.0037
BEEE (FFm 0.0093|
119 |40 (FFm 0.1543)|
120  |la08 o 0.4744
121 42 (FFAT 0.031
122|695 (FFow 1.3135|
123 Banjar (BFAT 0.5052
T FT AT B

124 1015 (FFAT) 0.0044
125  |l1016 | () 0.1396
126 |[1017 (FFor ) 0.0777
127 1026 (FFAT) 0.0107
128|103 FFow ) 0.0019
129 1032 (BFAT) 0.0885
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130 [1033 Forsft T 0.1095 ( 0.1095
131 [1034 (Forsfr [ 0.1684 ( 0.1684
132 |1036 Forsft e 0.1894 ( 0.1894
133 |1037 AT SRk 0.003 ( 0.003
134 |1039 Forsft T 0.0271 ( 0.0271
1135 [1040 (Forsfr [ 0.0405 ( 0.0405
136 |[1041 Forsfi e 0.1672 ( 0.1672
137 1044 BEl LOIETS kS 0.1552 ( 0.1552
138 |1045 Forsft T 0.0016 ( 0.0016
139 [1079 T [ 0.6074 ( 0.6074|
140 |1085 Forsft e 0.0104 ( 0.0104
141 |l1086 |[Fsft ([refree 0.2639 ( 0.2639)|
142 |l1088 |Fsft ([refrree 0.032 ( 0.032]
143 [[1091 [t [t 0.8845 ( 0.8845|
144 1092 sty LOIETS kS 0.0818 ( 0.0818
145 (1093 |[Frearrt [EEES 1.1354 ( 1.1354]
46 [[1110 |Fsft ([refrree 0.1474 ( 0.1474|
147 [[1114 st ([oefrrre 0.0281 ( 0.0281]
148 1120 GECARA] LU IET Y 0.0599 ( 0.0599
49 |17 st ([oefrere 1.2763 ( 1.2763|
150 212 [t ([T 0.3037 ( 0.3037|
151 |25 st ([oefrrre 0.0635 ( 0.0635|
152 81 IGELl LU IET Y 0.1675 ( 0.1675
1153 |86 st ([oefrere 0.1408 ( 0.1408)|
154 |87 [t [ 0.7584 ( 0.7584|
155 |89 Forsft T 0.3862 ( 0.3862
156 90 BEl LUIETS RS 0.4055 ( 0.4055
157 |94 st ([oefrere 0.4385 ( 0.4385|
T T ATH: AT

158 10 IGELl LU IET Y 0.0544 ( ) 0.0544
159 [100 Forsft T 0.0452 (3707 ) 0.0452
160 [101 (Frsfr mfe== || 0.0016 ( ) 0.0016
161 |105 Frsft T 0.4039 (FF= ) 0.4039
162 |[106 Forsft T 0.1895 (3T ) 0.1895
163 [107 Forsft T 0.0404 (FFT ) 0.0404
164 [108 T SRk 0.5041 (3017 ) 0.5041
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165 |11 ( 0.0001
lee 12 ( 0.0131
167 |[14 ( 0.1402
168 146 ( 0.1018
169 |17 ( 0.0385
70 |19 ( 0.1001
171 |2 ( 2.0491
172 |23 ( 0.5135
173 |24 ( 0.1278
174 |25 ( 0.048|
175 |26 ( 0.4328
176 |27 ( 0.0848
| | |
177 |28 ( 0.1069
| | |
178 |31 ( 0.1416|
179 |32 ( 1.2963
180 442 ( 0.02
| | |
181 443 ( 0.1193
| | |
182 |45 ( 0.1633
| | |
183 466 ( 0.2543
184 494 ( 0.1169
| | |
185 |9 ( 0.0002
| | |
186 |93 ( 0.4195
| | |
187 |lo4 ( 0.0283
188 |99 ( 0.1288
| | |
i T AT FrTEe |
189 |1583 ( 0.0892
190  |1585 ( 0.0486
191 |l1586 ( 0.0699
| | |
192 |l1588 ( 0.0736
193 |l1614 ( 1.2859
194 |l579 ( 0.1434
195 580 ( 0.0436
| |

196 |[|581 ( 0.0821
197 |l582 ( 0.1532
198|583 ( 0.1097
199|584 ( 0.2909
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200 |ls86 T 0.1302 ( 0.1302
201 |87 [ 0.1544 ( 0.1544
202|623 e 0.071 ( 0.071
203 |le24 T 0.0001 ( 0.0001
204 626 LOIETS kS 0.2505 ( 0.2505
205 |36 [ 0.1173 ( 0.1173
206 637 RUIETS RS 0.1055 ( 0.1055
207 |lese T 0.0928 ( 0.0928
208 |le57 T 0.0329 ( 0.0329
200 |le58 e 0.0434 ( 0.0434)|
210 |le59 e 0.0464 ( 0.0464
211 |60 ([refree 0.0491 ( 0.0491|
212|670 ([refrree 0.1601 ( 0.1601|
213 671 ([oefrere 0.1351 ( 0.1351|
214|672 e 0.1718 ( 0.1718
215 |73 ([refree 0.1036 ( 0.1036|
216 |l74 ([refrree 0.0062 ( 0.0062)]
217 |7e7 [EEES 0.7904 ( 0.7904|
218|768 T 0.0333 ( 0.0333
219|781 ([oefrere 0.0465 ( 0.0465|
220 782 [ 0.2916 ( 0.2916|
221|783 [EEES 0.5086 ( 0.5086|
222|790 e 0.2729 ( 0.2729
223 791 ([oefrere 0.0859 ( 0.0859)|
224|792 [ 0.032 ( 0.032)
225  |792 e 0.0612 ( 0.0612
226 794 LU IET LY 0.0902 ( 0.0902
227|795 [ 0.0124 ( 0.0124|
228|798 T 0.0893 ( 0.0893
229|799 e 0.0214 ( 0.0214
230 800 LUIETS RS 0.0267 ( 0.0267
231|801 [ 0.0303 ( 0.0303
232|802 T 0.0364 ( 0.0364
233|813 e 0.1097 ( 0.1097
234 814 LUIETS kS 0.0354 ( 0.0354
235 815 LUIETS RS 0.0154 ( 0.0154
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236 850 IBELl LU IETES 0.0474 (Z%3T ) 0.0474
237 |lo35 [T [ | 0.094 &Fmw)| 0.094
238|938 Forsfi e 0.149 (3% ) 0.149
239|939 Forsfi e 0.1012 (Z7) 0.1012
240 |41 Forsfi e 0.0027 (377 0.0027
241 |lo44 st [mf=r || 0.0885 EF=r )| 0.0885
242 945 IGELl LU ET Y 0.0642 (%77 ) 0.0642
243|947 AT Lk 0.8083 (377 0.8083
244 |83 Forsfi e 0.0343 (377 0.0343

Total 47.7131

[®T. . GJ/LA-NH-151K/30/1 2/2023-24/3A/1]
g rHaET, fAesrs

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS

NOTIFICATION

New Delhi, the 13th August, 2025

S.0. 3729(E).— In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for building
(widening/two lane with paved shoulder/four laning etc.,), maintenance, management and operation of NH 151K in
the stretch of land from Km. 93.35 to Km. 119.5 in the district of JAMNAGAR in the state of GUJARAT, hereby

declares its intention to acquire suc

h land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of

section 3C of the said Act.

Every such objection shall be made to the Competent Authority in writing and shall set out the grounds
thereof and the Competent Authority shall give the objector an opportunity of being heard, either in person or by a
legal practitioner, and may, after hearing all such objections and after making such further enquiry, if any, as the
Competent Authority thinks necessary, by order, either allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be

final.

The land plans and other details of the land to be acquired under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE

Brief Description of the land to be acquired with or without structures falling NH 151K in the stretch of land
from Km. 93.35 to Km. 119.5 in the district of JAMNAGAR in the state of GUJARAT

State: GUIARAT

||District: JAMNAGAR

SL No. |[Survey/Plot Number|| Type of Land (|Nature of Land Area Area
(in Local Unit) (in Hectares)

Lt | 2 [ I 5 | 6 |
[Taluk: Kalavad |
|Village: Sanala |
|1 ||100 ||Private ||Agriculture || 0.1045 (Hectare )|| 0. 1045|
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P ||105 ||Private |Agriculture || 0.1243 (Hectare )| 0.1243)|
13 106 ||Private l[Agriculture || 0.0973 (Hectare )|| 0.0973|
l4 I ||Private ||Agriculture || 0.0428 (Hectare )| 0.0428]
|5 ||12 ||Private “Agriculture ” 0.0858 (Hectare )” 0.0858|
|6 ||26 ||Private “Agriculture ” 0.0299 (Hectare )|| 0.0299|
|7 ||26 ||Government ||Gaucher || 0.0266 (Hectare )|| 0.0266|
|8 ||3 87 ||Private “Agriculture ” 0.0969 (Hectare )” 0.0969|
l9 1390 ||Private l[Agriculture || 0.0038 (Hectare )|| 0.0038)|
10 |l413 ||Private llAgriculture || 0.0014 (Hectare )|| 0.0014|
|1 1 ||414 ||Government “Agriculture ” 0.0096 (Hectare )” 0.0096|
12 |l415 ||Private l[Agriculture || 0.0196 (Hectare )|| 0.0196|
|13 ||417 ||Private ||Agriculture || 0.011 (Hectare )|| 0.01 1|
[14 |l44 ||Private lAgriculture || 0.0271 (Hectare )| 0.0271]
15 |l442 ||Private lAgriculture || 0.0595 (Hectare )| 0.0595|
16 ||l444 ||Private lAgriculture || 0.013 (Hectare )| 0.013]
[17 ||l445 ||Private ||Agriculture || 0.1088 (Hectare )| 0.1088)|
18 |l447 ||Private lAgriculture || 0.076 (Hectare )| 0.076|
|19 ||451 ||Private ||Agriculture || 0.0138 (Hectare )|| 0.0138|
120 |l467 ||Private |Agriculture || 0.0464 (Hectare )| 0.0464]
21 |l48 ||Private lAgriculture || 0.0095 (Hectare )| 0.0095|
122 |49 ||Private lAgriculture || 0.091 (Hectare )| 0.091]
|23 ||50 ||Private ||Agriculture || 0.039 (Hectare )” 0.039|
124 lI51 |[Private llAgriculture || 0.1178 (Hectare )|| 0.1178|
25 llo ||Private lAgriculture || 0.0027 (Hectare )| 0.0027|
126 |93 ||Private |Agriculture || 0.1883 (Hectare )| 0.1883]
127 ||o4 |[Private llAgriculture || 0.1186 (Hectare )|| 0.1186|
28 |96 ||Private lAgriculture || 0.0453 (Hectare )| 0.0453]
129 |lo7 ||Private |Agriculture || 0.1544 (Hectare )| 0.1544]
130 ||o8 |[Private lAgriculture || 0.1472 (Hectare )|| 0.1472|
|31 ||Gaonthan ||Private ”Gaonthan || 0.0785 (Hectare )” 0.0785|
[Village: Machhalivad |
132 1280 ||Private lAgriculture || 0.1965 (Hectare )| 0.1965|
|33 ||281 ||Private ||Agriculture || 0.1596 (Hectare )” 0.1 596|
34 283 ||Private |Agriculture || 0.0001 (Hectare )| 0.0001]
135 284 ||Private |Agriculture || 0.2746 (Hectare )| 0.2746|
136 ||285 ||Private |[Agriculture || 0.0648 (Hectare )|| 0.0648]
37 307 ||Private |Agriculture || 0.3827 (Hectare )| 0.3827|
138 1308 ||Private |Agriculture || 0.1923 (Hectare )| 0.1923]
[39 310 ||Private |[Agriculture || 0.0348 (Hectare )|| 0.0348]
40 311 ||Private |Agriculture || 0.1548 (Hectare )| 0.1548)|
l41 320 ||Private |Agriculture || 0.2519 (Hectare )| 0.2519]
|42 ||321 ||Private ||Agriculture || 0.1565 (Hectare )” 0.1565|
143 322 ||Private ||Agriculture || 0.1687 (Hectare )| 0.1687]
l44 323 ||Private |Agriculture || 0.1174 (Hectare )| 0.1174|
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l45 328 ||Private |Agriculture || 0.2324 (Hectare )| 0.2324|
l46 1330 ||Private l[Agriculture || 0.2285 (Hectare )|| 0.2285|
|47 ||33 1 ||Private ||Agriculture || 0.1753 (Hectare )|| 0.1 753|
|48 ||333 ||Private “Agriculture ” 0.0031 (Hectare )” 0.0031|
49 334 ||Private l[Agriculture || 0.0037 (Hectare )|| 0.0037|
|50 ||392 ||Private ||Agriculture || 0.0021 (Hectare )|| 0.0021|
|51 ||587 ||Government “Gaucher ” 1.3964 (Hectare )” 1.3964|
|52 |l614 ||Private l[Agriculture || 0.001 (Hectare )|| 0.001|
|53 ||615 ||Private ||Agriculture || 0.0513 (Hectare )|| 0.0513|
|54 ||658 ||Private “Agriculture ” 0.0185 (Hectare )” 0.01 85|
55 ll661 ||Private l[Agriculture || 0.1105 (Hectare )|| 0.1105|
|56 ||663 ||Private ||Agriculture || 0.0112 (Hectare )|| 0.01 12|
57 ||665 ||Private lAgriculture || 0.2859 (Hectare )| 0.2859)]
|58 ||l668 ||Private lAgriculture || 0.2387 (Hectare )| 0.2387|
59 |l668 ||Private llAgriculture || 0.1873 (Hectare )|| 0.1873)|
l60 |l670 ||Private |Agriculture || 0.4446 (Hectare )| 0.4446|
l61 |[700 ||Government  ||Gaucher | 1.0408 (Hectare )| 1.0408]
|62 ||Banjar ||Government ||Banjar || 0.0009 (Hectare )|| 0.0009|
|63 ||Banjar ||G0vernment ”Banjar || 0.6632 (Hectare )” 0.6632|
|64 ||Banjar ||G0vernment ”Banjar || 0.9235 (Hectare )” 0.9235|
|65 ||Banjar ||Government ||Banjar || 0.3148 (Hectare )|| 0.3 148|
|66 ||Banjar ||G0vernment ”Banjar || 0.4091 (Hectare )” 0.409 1|
|67 ||Rasta ||G0vernment ||Rasta || 0.1736 (Hectare )” 0. 1736|
|Village: Bodi |
l68 |[108 ||Government  |[River | 0.259 (Hectare )| 0.259|
|Village: Nana Panchdevda |
69 10 ||Private lAgriculture || 0.2129 (Hectare )| 0.2129]
[70 |[108 ||Government  |[Gaucher | 1.2682 (Hectare )| 1.2682]
171 11 |[Private lAgriculture || 0.2396 (Hectare )|| 0.2396|
2 242 ||Private |Agriculture || 0.0715 (Hectare )| 0.0715|
73 |l269 ||Private lAgriculture || 0.0797 (Hectare )| 0.0797|
74 1270 ||Private lAgriculture || 0.0785 (Hectare )| 0.0785]
75 271 ||Private |Agriculture || 0.1021 (Hectare )| 0.1021]
176 274 ||Private |Agriculture || 0.115 (Hectare )| 0.115]
|77 ||275 ||G0vernment ”Banjar || 0.467 (Hectare )” 0.467|
|78 ||292 ||Private ||Agriculture || 0.0795 (Hectare )” 0.0795|
179 293 ||Private |Agriculture || 0.1642 (Hectare )| 0.1642|
180 1300 ||Private |Agriculture || 0.1372 (Hectare )| 0.1372]
81 301 ||Private |[Agriculture || 0.1237 (Hectare )|| 0.1237]
82 303 ||Private |Agriculture || 0.0314 (Hectare )| 0.0314|
183 304 ||Private |Agriculture || 0.1568 (Hectare )| 0.1568]
|84 ||305 ||Private ||Agriculture || 0.0517 (Hectare )” 0.05 17|
185 1306 ||Private llAgriculture || 0.1476 (Hectare )|| 0.1476|
86 307 ||Private lAgriculture || 0.3457 (Hectare )| 0.3457|
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87 1309 ||Private |Agriculture || 0.4655 (Hectare )|| 0.4655|
88 310 ||Private l[Agriculture || 0.0678 (Hectare )|| 0.0678|
|89 ||3 11 ||Private ||Agriculture || 0.0637 (Hectare )|| 0.0637|
|9O ||3 12 ||Private “Agriculture ” 0.0685 (Hectare )” 0.0685|
91 313 ||Private l[Agriculture || 0.0346 (Hectare )|| 0.0346|
|92 ||3 14 ||Private ||Agriculture || 0.0122 (Hectare )” 0.0122|
|93 ||3 17 ||Private “Agriculture ” 0.0327 (Hectare )” 0.0327|
|94 318 ||Private l[Agriculture || 0.1858 (Hectare )|| 0.1858)|
|95 ||3 19 ||Private ||Agriculture || 0.2015 (Hectare )|| 0.2015|
|96 ||320 ||Private “Agriculture ” 0.2325 (Hectare )” 0.2325|
lo7 321 ||Private l[Agriculture || 0.1536 (Hectare )|| 0.1536|
|98 324 ||Private llAgriculture || 0.2064 (Hectare )|| 0.2064|
|99 ||325 ||G0vernment ||Agriculture || 0.2744 (Hectare )” 0.2744|
1100 328 ||Private lAgriculture || 0.5124 (Hectare )| 0.5124]
|101 ||332 ||Private ||Agriculture || 0.313 (Hectare )|| 0.3 13|
[102 333 ||Private lAgriculture || 0.0532 (Hectare )| 0.0532]
1103 |34 ||Private |Agriculture || 0.1783 (Hectare )| 0.1783]
|104 ||35 ||Private ||Agriculture || 0.0748 (Hectare )|| 0.0748|
[105 1396 ||Government  |[Banjar | 0.1128 (Hectare )| 0.1128]
1106 |l424 ||Private lAgriculture || 0.3536 (Hectare )| 0.3536|
|107 ||44 ||Private ||Agriculture || 1.366 (Hectare )|| 1.366|
[108 |l6 ||Private lAgriculture || 0.5015 (Hectare )| 0.5015|
|Village: Mota Panchdevda |
[109 |[107 ||Private lAgriculture || 0.0315 (Hectare )| 0.0315]
[110 |[108 ||Private |Agriculture || 0.0685 (Hectare )| 0.0685]
111 110 |[Private lAgriculture || 0.0971 (Hectare )|| 0.0971]|
112 |14 ||Private |Agriculture || 0.0478 (Hectare )| 0.0478)|
[113 |15 ||Private lAgriculture || 0.0994 (Hectare )| 0.0994]
114 |17 |[Private lAgriculture || 0.0183 (Hectare )|| 0.0183)|
115 18 ||Private lAgriculture || 0.0348 (Hectare )| 0.0348]
116 19 ||Private lAgriculture || 0.0668 (Hectare )| 0.0668|
117 2 ||Government ||Banjar | 0.0037 (Hectare )| 0.0037|
[118 I3 ||Private |[Agriculture || 0.0093 (Hectare )|| 0.0093]
119 |40 ||Private |Agriculture || 0.1543 (Hectare )| 0.1543)|
120 |l408 ||Government  ||Gaucher | 0.4744 (Hectare )| 0.4744]
[121 |l42 ||Private |[Agriculture || 0.031 (Hectare )| 0.031]
[122 |l695 ||Private |Agriculture || 1.3135 (Hectare )| 1.3135]
|123 ||Banjar ||G0vernment ”Banjar || 0.5052 (Hectare )” 0.5052|
|Village: Chhatar |
[124 1015 ||Private |Agriculture || 0.0044 (Hectare )| 0.0044|
125 |l1016 ||Government  ||Gaucher | 0.1396 (Hectare )| 0.1396|
|126 ||1017 ||Private ||Agriculture || 0.0777 (Hectare )” 0.0777|
[127 |[1026 ||Private llAgriculture || 0.0107 (Hectare )|| 0.0107|
128 ||103 ||Private |lAgriculture || 0.0019 (Hectare )| 0.0019|
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129 [[1032 ||Private |[Agriculture || 0.0885 (Hectare )|| 0.0885|
1130 1033 ||Private l[Agriculture || 0.1095 (Hectare )|| 0.1095|
131 |[1034 ||Private ||Agriculture || 0.1684 (Hectare )| 0.1684]
[132 1036 ||Private |Agriculture || 0.1894 (Hectare )| 0.1894|
1133 11037 ||Government  |[Banjar [ 0.003 (Hectare )| 0.003|
|134 ||1039 ||Private ||Agriculture || 0.0271 (Hectare )|| 0.0271|
|135 ||1040 ||Private “Agriculture ” 0.0405 (Hectare )” 0.0405|
1136 |[1041 ||Private l[Agriculture || 0.1672 (Hectare )|| 0.1672]
1137 |[1044 ||Private llAgriculture || 0.1552 (Hectare )|| 0.1552
| 138 || 1045 ||Private “Agriculture ” 0.0016 (Hectare )” 0.0016|
| 139 || 1079 ||Government “Agriculture ” 0.6074 (Hectare )|| 0.6074|
140 |[1085 ||Private llAgriculture || 0.0104 (Hectare )|| 0.0104|
[141 |[1086 ||Private |lAgriculture || 0.2639 (Hectare )| 0.2639)]
[142 |[1088 ||Private lAgriculture || 0.032 (Hectare )| 0.032]
[143 |[1091 ||Government  ||Gaucher | 0.8845 (Hectare )| 0.8845|
[144 |[1092 ||Private |Agriculture || 0.0818 (Hectare )| 0.0818]
145 1093 ||Government  |[Banjar | 1.1354 (Hectare )| 1.1354|
146 1110 ||Private llAgriculture || 0.1474 (Hectare )|| 0.1474|
[147 1111 ||Private lAgriculture || 0.0281 (Hectare )| 0.0281]
148 1120 ||Government  ||Agriculture || 0.0599 (Hectare )| 0.0599)|
|149 ||17 ||Private ||Agriculture || 1.2763 (Hectare )|| 1 .2763|
[150 212 ||Government  |[Nala | 0.3037 (Hectare )| 0.3037|
151 125 |[Private llAgriculture || 0.0635 (Hectare )|| 0.0635|
|152 ||81 ||Private ||Agriculture || 0.1675 (Hectare )” 0.1675|
153 |86 ||Private |Agriculture || 0.1408 (Hectare )| 0.1408|
154 |87 |[Private llAgriculture || 0.7584 (Hectare )|| 0.7584|
155 |89 ||Private lAgriculture || 0.3862 (Hectare )| 0.3862)]
[156 |90 ||Private |Agriculture || 0.4055 (Hectare )| 0.4055|
157 ||o4 |[Private lAgriculture || 0.4385 (Hectare )|| 0.4385|
|Village: Arala |
158 10 ||Private lAgriculture || 0.0544 (Hectare )| 0.0544]
159 |l100 ||Private lAgriculture || 0.0452 (Hectare )| 0.0452]
160 |[101 ||Private |[Agriculture || 0.0016 (Hectare )|| 0.0016|
l161 |l105 ||Private |Agriculture || 0.4039 (Hectare )| 0.4039|
l162 ||106 ||Private |Agriculture || 0.1895 (Hectare )| 0.1895]
[163 |[107 ||Private |[Agriculture || 0.0404 (Hectare )|| 0.0404]
164 |l108 ||Government _|[Banjar || 0.5041 (Hectare )| 0.5041]|
l165 11 ||Private |Agriculture || 0.0001 (Hectare )| 0.0001]
166 12 ||Private |[Agriculture || 0.0131 (Hectare )|| 0.0131]
l167 |14 ||Private |Agriculture || 0.1402 (Hectare )| 0.1402|
l168 146 ||Government  ||Banjar | 0.1018 (Hectare )| 0.1018|
169 17 ||Private |[Agriculture || 0.0385 (Hectare )|| 0.0385]
|170 ||19 ||Private ||Agriculture || 0.1001 (Hectare )” 0.1001|
[171 2 ||Government _||Banjar | 2.0491 (Hectare )| 2.0491]
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[172 |23 ||Government _|[Banjar || 0.5135 (Hectare)|| 0.5135|
1173 |24 ||Private l[Agriculture || 0.1278 (Hectare )|| 0.1278]
174 |25 ||Private lAgriculture || 0.048 (Hectare )| 0.048]
175 |26 ||Private lAgriculture || 0.4328 (Hectare )|| 0.4328)]
|176 ||27 ||Private “Agriculture ” 0.0848 (Hectare )|| 0.0848|
|177 ||28 ||Private ||Agriculture || 0.1069 (Hectare )|| 0.1069|
[178 31 ||Government  |[River [ 0.1416 (Hectare )|| 0.1416|
1179 32 ||Private lAgriculture || 1.2963 (Hectare )|| 1.2963]
|180 ||442 ||Private ||Agriculture || 0.02 (Hectare )|| 0.02|
181 |l443 ||Private lAgriculture || 0.1193 (Hectare )|| 0.1193]
182 |l45 ||Private l[Agriculture || 0.1633 (Hectare )|| 0.1633]
183 |l466 ||Private llAgriculture || 0.2543 (Hectare )|| 0.2543)|
184 ||l494 ||Private lAgriculture || 0.1169 (Hectare )| 0.1169|
185 llo ||Private lAgriculture || 0.0002 (Hectare )| 0.0002]
186 |93 ||Private lAgriculture || 0.4195 (Hectare )|| 0.4195)|
[187 ||o4 ||Private |Agriculture || 0.0283 (Hectare )| 0.0283]
188 |99 ||Private |Agriculture || 0.1288 (Hectare )| 0.1288)|
|Village: Kalavad |
189 |l1583 ||Government  |[Banjar | 0.0892 (Hectare )| 0.0892]
1190 |[1585 ||Government  |[Banjar | 0.0486 (Hectare )| 0.0486|
|191 ||1586 ||Private ||Agriculture || 0.0699 (Hectare )|| 0.0699|
[192 |[1588 ||Private lAgriculture || 0.0736 (Hectare )| 0.0736]
1193 1614 ||Government  |[Baad | 1.2859 (Hectare )| 1.2859)|
[194 579 ||Private lAgriculture || 0.1434 (Hectare )| 0.1434]
[195 ||580 ||Private |Agriculture || 0.0436 (Hectare )| 0.0436|
1196 ||581 |[Private lAgriculture || 0.0821 (Hectare )|| 0.0821]
[197 ||582 ||Private lAgriculture || 0.1532 (Hectare )| 0.1532]
[198 ||583 ||Private lAgriculture || 0.1097 (Hectare )| 0.1097|
1199 ||584 |[Private lAgriculture || 0.2909 (Hectare )|| 0.2909)|
200 ||586 ||Private lAgriculture || 0.1302 (Hectare )| 0.1302]
1201 ||587 ||Private |Agriculture || 0.1544 (Hectare )| 0.1544]
1202 |l623 ||Private |lAgriculture || 0.071 (Hectare )| 0.071]
203 ||624 ||Private |[Agriculture || 0.0001 (Hectare )|| 0.0001]
1204 |l626 ||Private |Agriculture || 0.2505 (Hectare )| 0.2505|
1205 |l636 ||Private ||Agriculture || 0.1173 (Hectare )| 0.1173]
1206 |l637 ||Private |[Agriculture || 0.1055 (Hectare )|| 0.1055]
1207 |l656 ||Private |Agriculture || 0.0928 (Hectare )| 0.0928|
1208 |l657 ||Private |Agriculture || 0.0329 (Hectare )| 0.0329]
209 |l658 ||Private |[Agriculture || 0.0434 (Hectare )|| 0.0434]
210 |l659 ||Private |Agriculture || 0.0464 (Hectare )| 0.0464|
211 |l660 ||Private |Agriculture || 0.0491 (Hectare )| 0.0491]
212 ll670 ||Private |[Agriculture || 0.1601 (Hectare )|| 0.1601]
213 |l671 ||Private |Agriculture || 0.1351 (Hectare )| 0.1351]
214 |l672 ||Private |lAgriculture || 0.1718 (Hectare )| 0.1718|




[T &% 3(ii)]

HILT T TSIA . AHTYTL

15

215 |l673 ||Private |[Agriculture || 0.1036 (Hectare )|| 0.1036|
216 |l674 ||Private l[Agriculture || 0.0062 (Hectare )|| 0.0062]
|217 ||767 ||Government ||Banjar || 0.7904 (Hectare )|| 0.7904|
|2 18 ||768 ||Private “Agriculture ” 0.0333 (Hectare )” 0.0333|
219 781 ||Private l[Agriculture || 0.0465 (Hectare )|| 0.0465|
|220 ||782 ||Private ||Agriculture || 0.2916 (Hectare )|| 0.2916|
|221 ||783 ||Government “Banjar ” 0.5086 (Hectare )” 0.5086|
222 1790 ||Private l[Agriculture || 0.2729 (Hectare )|| 0.2729|
|223 ||791 ||Private ||Agriculture || 0.0859 (Hectare )|| 0.0859|
[224 792 ||Private lAgriculture || 0.032 (Hectare )|| 0.032]
225 792 ||Private l[Agriculture || 0.0612 (Hectare )|| 0.0612]
|226 ||794 ||Private ||Agriculture || 0.0902 (Hectare )|| 0.0902|
[227 |[795 ||Private lAgriculture || 0.0124 (Hectare )| 0.0124]
228 798 ||Private lAgriculture || 0.0893 (Hectare )| 0.0893]
229 11799 ||Private llAgriculture || 0.0214 (Hectare )|| 0.0214|
230 800 ||Private lAgriculture || 0.0267 (Hectare )| 0.0267|
1231 801 ||Private lAgriculture || 0.0303 (Hectare )| 0.0303]
|232 ||802 ||Private ||Agriculture || 0.0364 (Hectare )|| 0.0364|
233 813 ||Private lAgriculture || 0.1097 (Hectare )| 0.1097|
1234 814 ||Private lAgriculture || 0.0354 (Hectare )| 0.0354]
1235 815 ||Private llAgriculture || 0.0154 (Hectare )|| 0.0154|
236 850 ||Private |Agriculture || 0.0474 (Hectare )| 0.0474]
|237 ||935 ||G0vernment ”Gaucher || 0.094 (Hectare )” 0.094|
238 038 ||Private lAgriculture || 0.149 (Hectare )| 0.149|
239 939 ||Private |Agriculture || 0.1012 (Hectare )| 0.1012]
1240 941 |[Private lAgriculture || 0.0027 (Hectare )|| 0.0027|
[241 ||o44 ||Private lAgriculture || 0.0885 (Hectare )| 0.0885|
242 ||945 ||Private lAgriculture || 0.0642 (Hectare )| 0.0642]
243 |l947 ||Government  ||Gaucher | 0.8083 (Hectare )| 0.8083)|
[244 ||o83 ||Private lAgriculture || 0.0343 (Hectare )| 0.0343]
| Total|| 47.7131]
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